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12.06 hr»- and Irrigation to the following matter
of urgent public importance and I 
request that he may make b statement 
thereon:—

PAPERS LAID ON THE TABLE 
Oil iNDUsnty D evelopm ent Board 
(Em ployees’ C on trib u tory  Provident 

Funs)Rvles 1978

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): I beg
ti; lay on the Table a copy of the Oil 
Industry Development Board (Em­
ployees' Contributory Provident Fund) 
Rules, 1978 (Hindi and English ver­
sions) published in Notification No. 
G.S.R, 512(E) in Gazette of India 
djitpd the 28th October, 1978 under 
sill)-section (3) of section 31 of the 
Oil Industry (Development) Act, 
1̂ 74. (Placed in Library, See No. LT- 
2W76/781.

in t im a t io n  RE: RELEASE OF
KHRI VISHVESHVAR RAO RAJE

MR. SPEAKER: 1 have to inform
the House that I have received the 
f'iilovi-ing wireless message dated the 
27th November, 1978, from the Police 
Inspector, Police Station Lakadganj, 
Na;;pur: —

"Regtirding tiir ari'est of Shri 
Vishveshvar Rao Raja, MP. He is 
lelea^od today, i,e,, 27-11-78 at 
16.15 hours,”

SHRI M. SATYANARAYAN RAO 
(Karimnagar); What about Mr.
S(i) he7

MR. SPEAKER: I have not got any
tvie.̂ sage. If it is so, I will take action, 
Cali attention.

CALLING ATTENTION TO MATTER. 
OF XmGENT PUBLIC IMPORTANCE

^EPo r t t o  CTCbOIfIC STORM  I K  G tfJA R A T , 
T a m i l  N a b u  a n d  o t h e r  p a k t s  o r  t k b  

c o d n t r t

SHRI MUKHTIAB SINGH MALtK 
(Sonepet); Sir, I call the attention 

the hon. Minister o f Agriculture 
3U9 LS—9

“Reported cyclonic storm in 
Gu,iarat, Tamil Nadu and other parts 
oi the country resulting in heavy 
loss of life and property.”

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): At
8.30 A.M. on the 23rd November, 1978, 
a cyclonic storm was reported to be at 
a distance of 150 to 200 kms. East of 
Trincomalee on the Western coast of 
Sri Lanka. The storm was proceeding 
towards Sri Lanka and it was appre­
hended that it might cross over to the 
Southern coast of Tamili Nadu also. 
On the afternoon of the 23rd Novem­
ber, 1978, the India Meteorological 
Department issued a warning that a 
storm surge was likely to build up 
upto 5 metres by mid-day or after­
noon, on the 24th November, 1978 
over the South Tamil Nadu coast. A  
telex me.'isase was immediately sent 
by the Additional Secretary in the 
Department of Agriculture to the Chief 
Secretary and ^levenue Secretary, 
Tamil Nadu requesting that all possi­
ble mea.-iures to gave life and property 
should be taken. The Revenue Secre­
tary, Tamil Nadu was also contacted 
on the phone at 8.30 P.M. on 23-11-1978 
and was warned by the Additional 
Secretary about the storm and the 
warning of the India Meteorological 
Department was communicated to him. 
He indicated that th« State Govern­
ment was seized of the cyclonic storm 
and has been taking all possible 
measures for the safety of life and 
property in the coastal areas.

According to the information receiv­
ed from the State Government on the 
phone, the cyclone which struck Sri 
Lanka crossed the Gulf of Manaar and 
struck the Tamil Nadu coast between 
T\iticorin and Pamban on the 34th 
N ovem b« at 6 PJtf. P«mban bridge 
and road are intact but the jetty put


